
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs.): DELHI

RORDE

stir l’|'ufl1utm|1 from Dri\er' Stafffar Driver (Grade-ll) to Driver! Staff Car Driver (Graded)

( .

Xieelwtp‘

tmseuuertl upon rcwtttlttuttdatitvtis of the ‘Selection (‘ommiuee' vide its Minutes of
\i\1i\:\! 01-l l l .2024, the following l)river!Staff Car Driver (Grade-ll) are hereby promoted to

the pusIS of Driver/Staff Car Driver (Grade-I) in the pay scale of Rs. 5200-20200/- (PB-I), Grade
Pat} Oi‘ R
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.~.. 28001-I (pre revised) (Level-5 of pay matrix 7“' CPC) with immediate effect:

r"' "*- - — '1' - ~ * . ' . 7 _ _

Niimc owl” ;I1§$1_fIt,t:t".§t=l51amig,,~.§11,i_t_ _. Emu Code CategoryOffitiittifis ‘slit

I Dinesh Solanki ; Jai Bl-iagwan Solanki \ l0050 General

' Tvltinoj Kumar Gulab Singh 1004s/32309193 . General
1 — -- -_ . __ _ i 7 #3---i ,:?* ' ii, ' i ii’

I lilztk Raj Salig Ram \ 10043194855034 i OBC

Shit Ram Shiv ( haran 10046 SC
- t... . . . _.WL_.._i...__._ ___. .4.._____._...i . ._e_ .l

'\iniPul ltsmstitgit 1 10053/51145231 A sc A

_l;4

. ..... ._.f_ .__-_._ ._. . I . .._._ :_ __,_ _.__

i\tllt.lt2t3p.‘il|1gl"lBl.*'-iii 1l\»1ziluSinglt 10030/36366604 i General i
._ . . ._.’ __ ._- ...._;__._---_. . -_...__._._..s.._ _.l
t Surender Pal Prem Singlt 10055 SC

. As per Rule 2i (2) of Delhi District Courts Establishment (Appointment & Conditions
of Service) Rules. 2012, “All appointment by promotion shall be on officiation basis For
a period of two years“.

The promotions mentioned above shall have prospective effec o ly i.e. from the date of
assuming the charge.

(SANJAY GARG-I)
Princ' al District & Sessions Judge (HQs)

%is Hazari Courts, Delhi

'~<W-7 r ""’i"*' . 12 use mt_ _ IAdmn.lll!S&P’2024 Dated, Delhi the ___________‘_ _

(‘opy Forwarded for information uncl net-essnr_\ action 10'-
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lhc Ld. Principal District &. Sessions Judge, North/NortlrWest/West/SoutlrWest/Soutlv
East’Southf New Delhi/East/ShahdarafNorth-East 8: Rouse Avenue, DelhilNew Delhi.
The Ld. Principal Judge, Family Courts (HQs), Dwarka Courts, New Delhi with the request
to circulate the present order amongst the officials of this office presently posted under your
kind control on deputation/diverted capacity.
Sh. Rajesh Kumar Goya}, Ld. District Judge, Commercial Court (Central)-02, THC.
Delhi ‘Chairperson.
Sh. Naresh Ktunar Laka. Ld. District Judge-07, Central, Tl-IC, Delhi! Member.
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, C49

5. Sh. Bharat Aggarwal, Ld. ACJ-cum-CCJ-cum-ARC. Central. IHC. Delhi! Member.
6. P.S. to the undersigned.
7. All the DDOs/AOslAAOs, Account Branch, Delhi/New Delhi.

,_,8./The concerned Pay & Accounts Office, Delhi through concerned Accounts Brancheéfli E )
9. The AO(J)/Br. I/C, Vigilance Branches, all District Courts, Delhi/New Delhi.
10. The AOU)/Br. IJC, Litigation Branch, THC, Delhi.
1 1. The A0(J)/Br. I/C, Recruitment Cell, Tl-IC. Delhi.
I2. The Dealing Officials (Service Book). all District Courts, Delhi/New Delhi.
13. The Dealing Officials (Pension Cell), all District Courts. Delhi/New Delhi.
14. The concerned Pay Bill Clerks, all District Courts, Delhi/New Delhi.
I5. The Dealing Official, Personal File Seat, Aclmn.lll (HQs). THC. Delhi.
16. The Dealing Officials, ACR Cell (HQs), THC. Delhi.
l7. The Dealing Officiai, posting & t1'8.l'lSfe1' seat, Pool Car Section. tfcnlral. 'I HC to pt:-' .

place of postings of concemed officials to the R&I Branch, THC, Delhi.
‘/ILS./gie dealing Official, Layers Seat, for uploading on Layers.

. he Dealing Official, Website Committee for uploading on official website of this Court
under the tab ‘Employees ' Corner '.

20. All the concerned officials with the directions to exercise their ‘Opti0n Form’ tr. llzc
respective Accounts Branch for the purpose of pay fixation within 1th.

- 1 7/|fllM'i
Ptiticipul l)isti'ict 6; Sessions Judge |l*lI)~

g lis Huzan Courts. Delh:
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